NATIONAL COMPANY LAW TRIBUNAL
KOLKATA BENCH
KOLKATA

BENCH-II

C.P.(IB) No.762/KB/2017
CA (IB) No. 724/KB/2018
CA (IB) No. 729/KB/2018
CA(IB) No. 730/KB/2018

Present: Hon'ble Member (J), Shri M.B. Gosavi

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING ON 30™ AUGUST, 2018, 10:30 A.M

Name of the Company

Noor Alam & Ors.-Vs-Prism Infracon Limited

Under Section 7 IBC

SI.

Name & Designation of Authorized

Appearing on behalf
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101. 30-08-2018 - CP(IB) No. 762/KB/2017 - CA(IB) No. 724/KB/2018 -
CA(IB) No. 729/KB/2018 - CA(IB) No.730/KB/2018 - Noor Alam & Ors Vs.
Prism Infracon Limited

ORDER

The Resolution Professional along with the Ld. Counsel for the Resolution
Professional appeared.

The Ld. Counsel for SEBI also appeared.

The Ld. Counsel for the Financial Creditor and the Ld. Counsel for the
Corporate Debtor also appeared.

In CA(IB) No. 724/2018 and in CA(IB) No.729/KB/2018, arguments have
already been heard. They are now adjourned for orders.

The CP(IB) No. 762/KB/2018 and CA(IB)/730/2018 are adjourned for
further consideration on 17-09-2018.
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(Madan B Gosavi)
Member(Judicial)



